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give herein below the details of the assets (immovable, movable, bank balance, etc.) of

/Ny\m-rseﬁ, my spouse and dependants*:.
A.

{Assets In jgimf name indicating the extent of joint ownership will also have to be

-,1 J e

years, belonging to B”}\a*%g/’}?“f"‘*’iﬁﬂémﬁ‘ﬁ
P SR N e S

given)

[ Sr. Rescription “Eeit Spouse | Dependent-1 | Dependant-2 | Dependant-3 |
No, | le(;} Name Hame . Etc. Hame
o e toool [Rets ool G ddhanAL] Gk | N
(il) | Deposits in P Dy

Banks, Financial FWHQ_ Fix LQ { \
Institutions And Llsoz vt 1 Je !w I3 \ \
Non-Banki
Financial g rwhc: | g.m Tac ;
Companies
Gil) | Bonds, e
Debentures and
Shares In X \ \
companies
[OETRRON Texe Ture [ bZc |'lZS
gf‘ﬁ;‘ggsﬁic polic e il’ol_\‘;lj—' ‘56’1:«.: 3 ]"ffl\'c\-e.
Policies, etc og g A R A
i Sawa(ﬂ:’:‘%’%n amiurs S Lve M & 3
{v) | Motor Vehicles |H RA o) DE
(details of gff‘.“f_ gfo L ,f& \ \
make, etc.) T ke 4
{ - (zob) %S;;,?;E_)
wi) | Jeweliery {glve
details of 3"4& c‘ﬁ,‘,ﬁwwh
weight and Chect gé . \ \
value) g | il |
hx-Feesf 2, 03,00
{vii) | Other assets,
such as values
of claims f \ \ b= N
interests

fNote: Value of Bands / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substa

employee,

ntially dependent on the income of the




B.

Details of Immovable assets
[Note: Properties in joint ewnership indicating the extent of joint ownership will
also have to be Indicated]

Sr.

Description Self

Spouse | Dependant-1
Name Hamie

Mo
G

Agricultural Land

- Location(s}

- Survey number(s)
- Extent (Total
measurement)
-Current market value

foint
=

(1)

SN

Dependant-2

Dependant=3
Etc. Hame

\

X

Non-Agricultural Land
- Location(s)

- Survey number{s}

- Extent (Total
measurement)
~Current market value

9¢cr':lll
(v-?)

icdis
3 Tac:

(i)

Buildings (Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

it

(iv)

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number(s})

- Extent (Total
measurement}

- Current market
value

i

N

(V)

Others (such as \

% &

A e

(2)

interest in property)

I gl:ve herein below the details of my liabilities / overdues ta public financial
institutions and government dues:-
[MNote : Please glve separate details for each item)

Sr. | Deascription Name & address of Bank / Ampunt outstanding as
Na, ﬂmn;hl tmu??:;am / DTN oineribstmisbtorssines
{2) (i} Loans from Banks HMC , Emzlw raae - L. e, v /-

(i1} Loans from financial 5 ~

institutions

(i) Government Dues: \

(a) dues to departments N \

dealing with government

accommuodation

{b} dues to departments

dealing with supply of 2 ~

water s

{c) dues to departments

dealing with supply of

electricity = R




(d) dues to departments

dealing with telephones B s
(e} dues to departments

dealing with government \ ~
transport (including

aircraft and helicopters) ‘
(f) Other dues, If any RS %

(b) | (1) Income Tax including >
surcharge [Also indicate oo 21
the assessment year upto o
which Income Tax Return ¥
flled. Give also Permanent ANA PRAT21 H
Account Number (PAN)]
(ii) Wealth Tax [Also
Indicate the assessment
year upto which Wealth e e
Tax return filed.]
(lli} Sales Tax [Only in
case of proprietary Mg
business]
(iv) Property Tax S 7

€.  Personal Detail

GPF/CPF/PRAN No. :- PTS /gz i~ |397

Gender I {(M/F)

Date of Birth - o122 lol 71119171 wommnem
Class/Group the B (NB!C,

Cadre " [‘Tyl\n_-‘. Tegizlative Z#T\J';C‘:- ,1

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Bihar Secretariat Service etc.)

Home District - (rio PAL A NT

I hersby declare that the above details are true to the best of my
knowledge and belief.

: 3
SIGNALUFE .ovvviees e g T RO

name of Employee: SNagiw Kunsan

Place:... °—+" S Designation:...... f ’g’g‘l— ...............................
Date: ... = 7')’2’ Department:. J?’Lﬁ .............................
Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.

No2H—



